FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BUQOYANT TECHNOLOGY CONSTELLATIONS PRIVATE LIMITED (IN CIRP)

OPERATING IN REAL ESTATE AT BENGALURU, CHENNAI AND HYDERABAD
(Under sub-regulation (1} of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Pracess for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate deblor Buoyant Technaology Constellations Private Limited
along with PAN & CIN/ LLP No. | (Insolvency Commencement Date: 23-08-2024)
PAN: AAFCM1653D
CIN: U45201KA2007PTC043436
2. |Address of the registered office  [C-5, Rich Homes, No 5/1, Richmond Road, Richmond Town,
Bangalore, Bangalore Narth, Karnataka, 560029 India

3. |URL of website hitps:iibicpl-cirp.com/

4. |Details of place where majerity of | Bengaluru and Chennai
fixed assets are located

5. |Installed capacily of main 1. The Corporate Debtor is having 5 projects Named: Mantqi
products! services Lithos & Mantri Energia in Bengaluru, Mantri Signature &

Mantri Solitude Villa in Chennai and Mantri Euphoria Villa in

Hyderabad.

2. Out of which Lithos, Signature & Euphoria are completed

except some pending essential & common works.

3. Whereas Project "Energia” & “Sofitude” are Under

Construction.

4. Apar from the above mentioned assets, the Corparate

Deblor has registered Joint Development Agreements (JDAS)

pertaining to various land parcels located at Manyata Tech

Park, Bengaluru

(Al details are provided as per the information presently
: available with the RP)

6. |Quanlity and value of main As per Audited Balance Sheet prior fo the CIRP dale, the
products! services sold in last  |revenue from operation is Rs. 15.38 Cr. (FY 2023-24) and Rs.
financial year 73.54 Cr. (FY 2022-23). Further the audit of the Balance Sheet

of FY 25-26 is completed. Additional details can be sought by
prospective resclution applicants via a mail by raising request
at e-mail at buoyanttechnology.cirp@rpmitra.in and
sn.anjum123@gmail.com )

7. [Number of employeesi workmen |Conlract Based Employees: 5 (Employed by the IRP/IRP)

8. |Further details including last Can be obtained by sending e-mail al
available financial statements | buoayanttechnology.cirp@rpmitra.in and
{with schedules} of two years, sn.anjum123@gmail.com
lists of creditors are available at
URL:

9. |Eligibllity for resolution applicants | Detailed invilation of expression of interest can
under section 25(2)(h) of the be obtained by sending e-mail at
Code is available at URL: buayanttechnology.cirp@rpmilra.in and

sn.anjum123@gmail.com

10. |Last date for receipt of 29-10-2026
expression of interest

11. | Date of issue of provisional list of | 07-11-2026
prospective resolution applicants

12, |Last date for submission of 12-11-2026
objections ta provisional list

13. |Date of issue of final list of 20-11-2026
prospective resolution applicants

14. | Date of issue of information 25-11-2026
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

15. |Last date for submission of 26-12-2026
resolution plans

16. | Process email id to submit buoyanttechnology.cirp@rpmilra.in and
Expression of Interest sn.anjum123@gmail.com

17. | Details of the corporate deblor's |YES
registration stalus as MSME

Notes:
1. The above is subject io the approval of the Hon'ble NCLT, Bengaluru Bench, for the extension of the
Corporate Insolvency Resolution Process (CIRP) period beyond the present extended CIRP period,
which is getting overon 14.10.2026.
The Resolution Professional shall comply with the order of the Hon'ble NCLT in respect of the
pending extension application and the continuation of the Corporats Insolvency Resolution Process
shall be carried out strictly in accordance with the said order.
Sd/-
Mr. Shaikh Nafis Anjum
Resolution Professional
For Buoyant Technalogy Constellations Private Limited
Date: 14-10-2026 IBBI Reg. No. : \BBI;’IF’A-ODS/IPA-ICAI-N-00211/2018-‘201 9/12363
Place: New Delhi _ Valid AFA: 51.12.2026
Reg, Address: A-34 Lower Ground Floor, Vikas Puri, New Delhi 110018
Communication Address: C-4, 2nd Floor, Gentral Market, Lajpat Nagar 2, Dalhi -110024
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Continued... Physical Auction Details FORM NO. INC-19 ;gﬁ SMFG| SMFG India Credit Company Limited
Loan Account No, Customer Name Branch Loan {Pursuant to Rule 22 of the Companies {Incorparation) Rules, 2014 £ IndiaCredit|  Carporals office 31 19th Floor, Office No. 101, 102 & 102, 2 Merth Avenue,
N Rasbse) NOTICE FOR CONVERSION DF Maker Maxily, Bandra Kurla Complex, Bandra (E), Mumbai & 400051
e T T —— pr— ey SECTION 8 COMPANY INTO A PRIVATE COMPANY POSSESSION NOTICE (For Immovable Property)
S R e Y oo i Betore the Cenlral Government (Regional Directar), South-Western Region (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)
] = i 5 £ E . . . . . )
2 UJ e _ & In the matter of Section &(4)(ii) of the Companies Act 2013 Whereas the undersigned being the authorized officer of SMFG India Credit Company Limited ,
L2GGE0000190675 Mahesh M Chamarajanagara 7000 and Rule 21 & 22 of the Companies {Incorporation) Rules, 2014 Having its registered office at Commer Zone IT Park, Tower B, 1st Floor, No.111, Mount
L 2666000022 T 66T Mahesh N Tipbur TEO000 AND Poonamallee Road, Porur, Chennai, Tamil Nadu - 600116 and corporate office at 10th Floor,
e e W o the oo GIRLS N SCIENCE AND TECH FOUNDATION e o101 12 10,7 e Mk Mty et Coler, Srr €
LA R S i ik rand e CIN:LIB0102KA2020NPLT3B436, having its registered Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred
| 6650000201536 Remachandra K hennapaing sl _ office at at No- 004, 3Y No. 2/3, Ozone Residenza under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
L2BRA0000201 986 G Govardhan Baary- Parvalhi Magar 159400 Haralur Main Road, HSR Layout, Bangalore. Karataka -560102— Applicanl Demand Notice dated 20.07.2026 calling upon the borrower(s) 1. KEMPEGOWDA
L26RE0000202625 Praveen B A Channagaina GE000 Matice | herety given to that n pursuance of Sub-section (4) of Section 8 of the Companies ENTERPRISES , 2. LATHA K, 3. KEMPEGOWDA P. ~under loan account number
L2BERO0N0203423 Sijata Prasad Hiremath Belgaum B7300 Acl. 2013, an application in Farm INC-18 has been mad 1o the Regional Director, South- 173401311737593 to repay the amount mentioned in the notice being Rs. 13395072-
L2RBEOOO0Z04A21 Umash Gundu Chopade Balgaum TS Waslarn Region Directorate, far approval of the propesed converzien o Saction 8 Company (Rupees °“‘? Crore Th"tV'Th,’e,e Lakh Ninety-Five Thousanq Seventy-Two iny) ason6
i - afn “Privata Limited” in terms of Spedial rasolution pagsed at the Extra-Cefinary Genaral Jul2026 and interest thereon within 60 days from the date of receipt of the said notice.
L2BEE0000207816 Basappa Adiveppa Bolunayik Balgaum 248500 o eetitng o the Company held o1 23r day of September 2006 The borrower(s) having failed to repay the amount, notice is hereby given to the borrower(s) and
LeGRADODNZT 1897 Fakruddin S Hogpel 24Z000 Rk SRR _' R B e y r ; R ) o the public in general that undersigned has taken possession of the property described herein
L 2BRECON0221 788 Swathi H C Hailalioarsa 60700 The: Gompany was incorporated with the principal objects of promoting education, skill below in exercise of powers conferred on him under sub section (4) of section 13 of the Act read
: : 2 '-"E}'E":":"'”“"t and BCONOMIG Empovwermant of 'Il_”lﬁ ar.ﬂ.w_urnen_ F?'”.'EL"E”'I in ”‘ﬂ_ f"%":'ﬁ of with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on this  10th Day of October in
L266E0000221878 Swathi H C Holalkere 201600 Science and Technobogy and to undertake vocational training and social welare activities for the year 2026.
L2GRE00002 1 200G Rajegauda SN0 226000 Thesr advancement The borrower in particular and the public in general are hereby cautioned not to deal with the
L2GEE000021 1767 Rajegouda Sindanooru 591400 A -copy of the applicateon and ralewant documents = avaidable for Inspection at the registared property and any dealings with the property will be subject to the Charge of SMFG India Credit
LREEE000021 7048 Mandish Siddappa Dupadat Chikod| AEO00 office of the Company &t No. 004, 8Y No. 2/3. Ozone Residenza, Haralur Main Road, HSH Company Limited for an amount of Rs. 13395072/ (Rupees One Crore Thirty-Three Lakh
_ " Layout, Bangakore, Karnataka -5601 02 during business hours Ninety-Five Thousand Seventy-Two Only) as on 6 Jul 2026 and interest thereon.
LBORNNNTE] T Mo rapa S Mo i s ,, .:: P A The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in
L2BRRIO00225361 Kook Kl Bidar 48900 latice i hevaby given that any person, firmy, company, corporation or body corposate, \ ,
_ - _ = objecting to this application may comnmunicate such objectien to the Registrar at ROC, respectoftime available, toredeem the secured assets.
L2BGEN0222288 & Manjuratha Chikkbalapura TES00 R T, : i T Rty T L ; DESCRIPTION OF THE IMMOVABLE PROPERTIES: Owner Of The Property-
: ) Bangak fu withen Ehirty days iram Hee dala o putileation af his natice, by aballer addressad the KEMPEGOWDA P SCHEDULE 'A' PROPERTY - All that oi d L of th it
L2GEE00004G5558 E Manjunatha Chikkbalapura B2200 Rapistraf at 'E" Wing, 2nd Flaor, Kendriva Sadana, Kormangala, Bangiora-560034, Karnataka, bearing No. 30/1 katha No. 1880, situated at CI-IIKKAI?IAgi(I:\iAaI\TGApLaPKC\e/HIgge esgl':]oa%irg
3 4 g A ¥ = | ? ¥ ik ! . y . ’ AN . ’
L?Eﬁmnggﬂfﬂ %mmrl AR R imﬂw T.Iq;:hlsl Elgﬂgé er r:'mrrdgd - r,h'” fiﬂ'm?tﬂ '-‘-IEEGII;[';-; 1 A= Y R, Hobli, Anekal Taluk, Bangalore Urban District, measuring: East to West: 30.1 Feet, North to
L2BEE0MN224 053 =hrinivas Yamanapps Magdumma Hulkzs e TR e, Sty T Sy Pl RIS South: 54.2 Feet, in all measuring 1631.42 sq.ft., and bounded on the: East by: Remaining
L2686 0000226985 Kaolreshwar B Davanagsra 40500 For GIRLS IN SCIENCE AND TEGH Fn’”“““ﬁ'g" portion of Mr. V. Krishnareddy, West by: Remaining portion of the same Sy. No. North by: Road,
2660000227377 Dhanataxmi Sindanoon 50000 PEDDATHIMMA SRINIVAS ﬂenn'; South by: Property belongs to Mr. Doddabbayya.
L2BEB0000227 737 Mingaizh Malavall 550000 Date:12/10/2026 DIRECTOR Date: 10-10-2026 SD- Authorized Officer
L2GEE0NO0ZI9I55 Lakshmikanth M T Diavanagara 197700 Ptace: Bangalury DIN-DyE00482 Place: Bangalore SMFG India Credit Company Limilad
L2666 0000241 510 Mahmad |sak Bagawan Hakal 43000
L2BEEO000252959 Ashoka Doddabasapura 37000 FORM G = Registered Office: HDFC. Bank House
L 26660000252339 Sharanapga Gangavathi 899400 INVITATION FOR EXPRESSION OF INTEREST FOR 4 HDFC BANK |Fseemrsinrvirpmsisymme
E00D - i Shankarenna Caladi . IATING J . IENG: U, Ct I ' . . . -
L26E60000252559 Chandramaoull Shankareppa Galagi Badgaur 186000 Ol i R e i "d bl i L Retail Portfolic Management at HDFC Bank Lid, 1st Floor, I-Think Techno Campus,
L 2666000025594 Shivalesla Basavaraj Nagur Saraswaithi Puram Mysore 31300 e Kanjurmarg (East) Mumbal - 400042
L iR sl g i ME— EEUIUEpErmnI R SALE INTIMATION AND NOTICE FOR SALE OF
L 26GE0D002ET 260 Mahesha Hole Narsipur 999349 T T — : o— o SECURITIES PLEDGED TO HDFC BANK LTD.
; 1 ame af i corpoals debdor Bucyant Technology Censteflations Privata Limited = . - i
L26680000317328 Mahesha Hole Narsipur 223500 along wi PAN & CINVLLP Moo |{Insolvency Commencement Date: 23-08-2024) The below mentioned Bomrowers of HDFC Bank Lid. {the “Bank’) are hereby notified
L26EE00002T 3555 Mahesha Hole Narsipur 237000 PAN: AAFCMIESID regarding the sale of secunties pledged to the Bank, for avading credit facilies in the
L 26GE0000259376 Subhan Basha Hasadurga 132000 T Address o e redaiered o ??:I:J ‘:;:EHH:L 2 [:'3?-5 7 Foad, Richmond Ton nature of Loans/Ovardraft Against Securities.
L26EE0000258348 Sharanapes Mallappa Lrala Sindanoor 186000 ki hubefil b E;;r'-;iall;ra. é;rﬁém'm'mﬂar::m&ﬁ T, Dueto :?Emmd?{fau'llt'tw ﬂ:e El}rrlit:l'ﬂﬂf;Tm?klnEl HFDEI?;_F‘&”":'“"'ETE“EE'”.‘:'”QF”EE i
LPREEN0PAN3 14 Aslam Basha Hogadurga 240000 7 |UBL of wabsie P IP— Per agy Elﬁl'lﬁ aciipes lemms, the .E W loan | [athfies EDC!JU“ HME In U'E‘i-ﬂ'l:_ll.lEI'lt
000 . 1 |Detall ol ket iheis T of ﬂf ,prmﬁqm,., slatus or cassifed as NPA INon-Performing Assel). The Bank has issued multiple nolices |
AR e Syes Touw GRERIN G fvad 38s I|JI : oeated ik loan recall notica to these Borrowers, including the final sale nofice on the below
1 S55415 BI'E xCH18 ' L =
Leaoaiiat saasay V!Ih'ﬂ Tasp Kalbung| 2750 5 |Instaled capacty of main 1. Tha Camorate Debtor ls hevreg 5 projacts Mamed: Manini mentioned date whereby, Bank had invoked the pledge and provided 7 days' time to the
ek ol TOI ralurgl e b i G I MBI E AP R Dangaing AR -AgnatTe Borrower o repay the entire outstanding dues in the below accounts, fating which, Bank
L9001080160261120 Shristail Kalturgi 191800 ﬂﬂg‘]g‘;g’""e NGt and st £ phidiis ¥lain wiitild be at kberty 1o sell the pledged securities without issuing further nofica in this regard.
L9001 Gal4E00 78568 Aalf Husain Gangavathl 230800 2. Ol ofwhich Lithas, Slgnature & Euphoria are comgleted The Borrowers have neglecied and faded to make due repayments, H"aerefme.l Bank in
L26EA0OD0T 39034 Munivenkaltappa © H Kiokar 151600 axoapt same perding assantial & comman works, exercise of its rights under the loan agreement as a pledges h;is decided o sell | dispose
L9001 090461380445 Chandrashakhar Shahapur B7500 B A T A S EH the SE“““I‘E%U”R“’T?EELH“ October zuhzs r‘:'.’rrel‘jm"'e””ﬂ r:'he e ':!WEdft'ﬁr .
e j G v thee Bank. The Barrowers are hereby notified to treat this as a notice of salein
LEOoR080150032008 Prashanth M Mandya BEG00 4, Apart fror the abave menbioned aasels, the Comporabs ettt : .
HE ) )] SSHEE, L E £ y q 7
La0 20161392131 Thamuja & Chanmapatna 303500 Dedlor has egisierad Jont Development Agraemends (J0As) m;ﬂﬁfrdaj;lni '_:;, ?Emm 1?21? “i'e In?;:‘.' ':I:m_-ltra'j m'_t' E?'E'Iﬂ'ertﬂnm;'we{;larlebﬁsu'
LO00H 090150626702 Dayananda M S Gubbi 45000 perlaining 1o vadous tand parcels ocaled al Manyata Tech notified that, if atany time, the value of Ine pleaged secunties falls further due to volabiity in
: Pari, Bengaluru the stock marked to craate further deficiancy in the margin requirarmant then Bank shail at its
LAUO 01207 Tkt Mawez Hussoin ik 183006 (A1 detaits are provided as per the information presently discretion sell the pledged security within one (1) calendar day, without any further notice in
La0010R01587 78561 Nawaz Hussain Sira 163000 R e :.:“F:;h;":;“; gﬁ:ﬁ?ﬁm R this regard. The Bomower(s) shall remain able o the Bank for repayment of any remaining
: L y arel valle & | ! Lchie o e e R ,_ 1
LO001090160519457 M Ambarisha Kalar 95000 ot gitieoors] IR A irpsesoine i P e e e oulstanding amount, post adustment of the proceeds from sale of pledged securilies,
L26EG0000T0E34 Walatesh Hoannali SEG00 linaral year T3.54 Cr, (FY 2022-23). Further the awdt of me Balance Snest Sr.| Loan Account Qutstanding | Date af
LO001 090460727444 Hanumantha Olakar Ranebannur 392000 af ¥ 25-26 is completed. Additianal datails can be sought by Hul Nisfibar Borrower's Name m EHEI.I Bale
LEO0M G2l 1607 16484 Sunandamma & Basaveshwara Megar Bengalune 200400 :::E:T;i?;?:;ﬁg:fﬂ;%m?;mm reres T OOOOnOONOEaEE P RAJALAKSHI HEDGE 3141630 12”:;1;;25
LO00T G20 1R07 1 558 Sunandamma M Bazavesiwara Nagar Bengalury iEl=Te] s, argumn 12 3@ gmail cam ; 1D -
L2GRE0000ET 468 Pravesn Kalburgi 460000 7. |umbser af employees’ warkmen (Contract Based Employeas: 5 (Emplayed by the IRFIRP] ;: iuﬁ:ﬂhﬁmﬁg ﬁl? :AEEEF' KRIS 13.35 9?3 ;E 12_1&2{32:
A 3 | AKKERX AR L GOPALA BRISHMA, 1.ha.00 12-110-202
L2BO60N00G0T 130 Shivaraj Gangavethl 104800 Funher delails nciuding kast Can beoblamed by sending &-mail al OHLLIPALA
LE0M 020160085520 Mithya B Hossdurga 110000 avgilable financial statemants  |buoyantechnofogy cinpéd rpmitra.in and .
LO00 T 00160320800, Mounesh DEI'.-'&dIJrgEI JESO00 |l SrL"l‘iEﬂIJE-I ol Téa T-B}is. anarum 12 g gmail.cam d HHHHI?&Q&DE 'EHF\['! DH.HSHEHP!H U'SW.'!'-H.'!'.TH Z []39 id 12'1&2'325
e Garapati Satish Gangavathl 55180 'L;S:‘qﬁl'i' cradiloes are avaralles St & POCOCGOOOCMEDS | MUKESH BANSAL 9.08,227,11112-10-2026
LAn0 00157408700 Anuradha Kalurgi G000 B |Elgibfity for resofution applicants | Detaiiad invilaSon of expression of infarest can B (XXX AXXASEE| KISHORE AMRUTH 7.73.878.92}12-10-2026
LO00109016044881 7 Pramod A A Vidyaranyapura 2920040 'E"-dd&r ﬂtlmif- ;z.ﬂillt!qﬂl the. " je-chisnee by sending-tmell ol . T ROCXXXNNTE41 [DRUSHTI DUSHYANT MAHATA | 4.03,639.00[12-10-2026
LO00 o161 526202 Abhikruth B M Haole Marsipu BI000 FRRE R E;i:fﬂm%ﬂﬁfﬁmm s & DOOODCOCOEZ D RAJAN 43,631.25{12-10-2026
L9001 020160348154 S M Pavithra Mandya 134000 10, [ Lt it T receipt af 29-10-2026 9 [POCOOGOCOCEE 22 | ASWINI KUMAR HOTTA 6.51.066.7012-10-2026
LO001 0160845040 Suresh K Doddabafizpura 331000 T Eg‘:;fff'ﬂr;mﬁmmmﬂ T 10 OO0 0040 | DHARMARA) A 313537 [12-10-2026
Y i, g5i8 f I =11-
LO001 (20161326108 Rangegowda B M Hassan 52000 praspecii mmﬂu;n appiicants 11 [OOOOCOOOOMZES | VICHITHRA KUMARI NAIR 1449 16| 12-10-2026
L9001 090161 265001 Renuka Hassan 247800 12. L;a.sr_d’a:a [ll:rs't.t-mi_Esi:nTlnf THe-11-z026 12 OCOOOD000Y 32 [ SHRUTI JAISWAL 1 69,263, 7012-10-2026
L8001 090150843686 Harsha Kalburgl FA5000 N B e e 13 | KOOXNKK3262 | ALOKA C 2,121.00|12-10-2026
LEOG1090160385033 Muklesh Biracae Ralburg) 452900 nraspecive resolition appicants 14 [ 3000000000 76| NARPAT KUMAR LUNIA 1.59.604.06(12-10-2026
LS00 080161 296787 Chakka Thimmashathy Balary- Parvathd Magar B5000 14 | Date al e of infammation 25-11-2026 15 [000O000O0TESE | MEHUL PATEL 231 0929 321 2-10-2026
LOoo (ed16051 3022 Ratnakara B R Gubh JE500 mesmoeandum, evauation mainx e i ! i |2t
A ke Azu':ir = H:iw'r e s T e Pepllion pE 16 [OUXKKNOTE1 | GOVINDARAJAN B 3,90.267 70[12-10-2026
: R, 7 I prospeclive resciian I7 | OO X AR X0800 | SHITAL KLIMAR BHAGAT 703,321,890 12-10-2026
LA00T 0150551 654 Chathan Kumar & B Basaveshwara Magar Bengaluns 49000 appbeinls 18 I X XKNEE0E | VIAY SINGH THARLR 4 062,65 12102006
Lo001 (b 159603855 ¥ Chinnappa Rayj Hospet 224200 15 Lﬁil-i'lﬂﬂ f'i-l'sl-":'“'-iﬂh-'l of 26-12-2026 = I}-:: 54 :K:K:{:{HH ; PREIYA T .1. 2 : 57 -1E-: :
LOCO1 001601488141 Arun Kumar Wy Puram AS000 Expressian of Imarast sn.Brjum 12 3@ gmail.cam — — L
LB001 (30160339805 Lakshmi W Rajarajeshwarl Nagars Bengaluru 403000 17 | Details of the corparale debiors. |YES 21 | XOOUKXKXXRSE03 | VISHAL UCHILA SHISHIR 9 B7 656 B2(12-10-2026
LO001 050160420455 Srinivas KV RKarkaiina 180900 r;lmf._*ﬂ'_s.'.fﬂ'”’ stalus as MSME 22 [R000000O0E25T | PRATEEK DIXIT 8,82.207.00{12-10-2026
. 2 - 5 g
L 80 00160556306 Goutham MV Sarjapur Main Road Bengaluru 50100 1. The above 15 subject tothe approval of the Hon ble KOLT, Bengaluru Banch, tor the extension of the 23 | OOOUNXNOCT6E5) K DEEPIKA PONNARPA 525412 76112 1|.':-_E'E|2Ei
La00 oS0 1607ATO0E Priya R Chintamani BOAND Corporale insalvency Resolulion Process {CIRF) period beyand the presant extendad CIRP periad, 24 | XK X307 | SYED NADEEM PASHA 10,18.232.82 [ 12-10-2026
LB001090160740935 Shobha R Basaveshwara Nagar Bangaluru B1400 wmhﬁgls g:!ﬂ!n; T:ra r:n 1_4-1:12;332“5 it s o of the Hon'sle NELT | - 25 | CO000O0000EI3 | ROOPA TEGGINA MATH 5.52.779.82112-10-2026
L - =% p B BRI FTOESSIoNaE 5 LMY ]33 1T an Qe r IN TESEIRC B = e
LA001080161017121 Akhes| H G Malur 172600 b il st gt e Brbechlo bt e S ke 28 | X00000000DIE04 | K HEMANTH KAMATH 7,16.953.00]12-10-2026
LA00T 0 B0RES 751 R Aghak Kumiar Beliary- Parvalii Nagar 209000 shell b carried out strictly i accordance with the sald order. 27 | OO0 | BAJESHWARI SINHA 8,56 838 52 112-10-2026
LA001090161312638 Rafig Uila Shivarmogga 247542 s M?:r'; 28 OCOOOOOOCCT 280 | KAUSTUBH KUMAR 8,31.645 82[12-10-2026
LAO0T oD 16125 1450 Yashwanih M B halavalli 165000 !
N S Resalution Professional DATE : 14.10.2026 Sd-
LAoo (sl 16126 1482 Bakshudden Basaveshwara Nagar Bengaluru BOO0G For Huw:ml Tﬂhﬂﬂ'ﬂw Constellations Private Limited PLA':E . HﬁRHATAHA HOFC Blﬁ-HH L.TD
L0001 20161 569008 Manpungtha D M Chennarayapattans 47000 _ IBEI Reg. Mo. © IBELERA- 005 5PA-H0a-N-002 1 1/201 8-204%1 2363
Pl 131 0-2 028 valil AFA: 31.12.2025
Mote; 1, Inthe event of fallure of physical auction, an g-auction may be conduched by using weblink - hitps.lgold.samilin Placa: Hew Dol Reg. Addrass: &-34 Lowear Grawnd Flooe, Vikas Pud, Mew Dethi 110013 FORM NO. NCLT. 3A
2. Please consider this notice as a prior notice for the next auction in case the proposed auction fails. Communication Address: C-4, 2nd Fooe. Cantral Marked, Lajat Nagar 2, Defhi - 110024 ; ;
3. The auction is subject to certain terms and conditions contained in the bid form, which is made available before the ADVERTISEMENT / NOTICE
commencement of auction. - - han _ 5 ; i b UNDER SECTIOM 131 OF THE
Condition for auction- The Bank is not responsible for the guakity of gold omaments. The ormamenis shall be suctioned on a5 is Ddl Regional Office : Nela g, Nr. Mithakhali Six Roads, COMPANIES ACT, 2013 READ WITH
SEESES N Phone: +91-26421671-75
whera is” worth basis. Each bidder shall satisfy itseifhimselfherself regarding the description, purity, quality, waight, condition, Sl 1K e iy RULE 77 OF THE NATIONAL COMPANY
and value of the gold ornaments befare placing a bid. The successhul bidder shall pay the full bid amount within S working days from LAW TRIBUNAL RULES, 2016
the date of the auctivn'sale. Inthe event of failure to maks payment within tha prescribed period, the Bank may cance! the sale and SYMBOLIC POSSESSION NOTICE BEFORE THE NATIOMAL COMPANY
i : : R i b : :
LiticEld !“T:"ﬂrmlm A oy desrianpropale. 5ibject B g Spnicantaanrs and conditons, Tha i resr;-imesﬂ amo NOTICE Is hiereby given under the Securitization and Reconstruction of Financial Assets and Enfarcement of Security Interest Act, 2002 and in exercise of powers | | LAW TRIBUNAL, BENGALURU BENCH
change/modify/cancel the schedule the auction without referring a reason. No claim, ebjection, grievance, of complaint concarming conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice to the Borrowerson | | 1N THE MATTER OF SECTION 131 OF
the gold ornamenisitems shall be entertained after completion of the auction. The Bank reserves the nght, at s sole discretion, 1o the date mentioned against the account stated hereinafter calling upon them to repay the amaunt within 60'days from the date of receipt of said natice. The borrower THE COMPANIES ACT, 2013
accept or reject any or all bids at any stage and io vary, modify, or walwe any condition of sale; subject to applicable law. hawving falled to repay the amount, notice is hereby given to the Public in general and in particular the Borrowers that the undersigned has taken the Symbaolic ARD
Participation in the auction and submission of a bid shall be deemed to constitute the bidder's unconditional acceptance of the Possession of the property described herein below under Section 13(d} of the said Act read with Rule B of the said Rules on the date mentioned against the account. The IN THE MATTER OF KRISHNA E
tarms and conditions governing the audiion. Each bidder shall be deemed to have considerad all applicable taxes, duties. charges, borrower in particular a nd the Public in general is hereby cautioned not to deal with the property a_nd any dealing with_t he property wi.il be subject to the charge of tI'!e CAMPUS PRIVATE LIMITED
and other relavant factors before submitting a bid, The pranciple of caveat emptor, meaning “buyer beware,” shall apply. Each ?: ik rr_l::rnrfh:ri?:lf ?r:i;:gtfmﬂ;:?ti;: Eha:gii‘:_:e:im'-rhe borrowers/martgagor's attention is invited to the provisions of sub-section (8) of Section 13 of the Act, in CIN: UT2200KAZ0M PTCO23858,
bidder shall also be deemed to have carefully read and understood the applicable terms and conditions, Including any H::: Sy wzrh" otttk o ol cabeblen HAVING ITS REGISTERED OFFICE AT
amendmentsin force at the ime of the auction, Mo objection of complaint shall I:u.Er entertalned after a b has been 5uhm:l1&c:i“ inthe guarantor & Loan ; Description of the property mortgaged |Secured assets) Date of Demand FTI:E uflsl,-mNI;q.ﬂ!z: datin;?ﬂtﬁ;:;:lﬂke NIRMAL, #344 RMV Il STAGE,
event of any Inconsistency or dscrepancy between the English version of this notice and any translated version, the English Account Nos. Notice/Date of NPA | Possession ¢ Il BLOCK, 15T CROSS, BENGALURU -
version shall prevail Sd/- 1. Arif Hasanasab  |All That Piece Or Parcel OF Final Plot No,71, Sy No.628/N, Admeasuring About| 22 apeil 2026 09 Octobar Rs.12,04,725.57/- 560094, KARNATAKA, INDIA
Al Sicsli R B mﬂai‘nti:; Risaldar - 71554 Ft, Situated At Property 1D No.5851706195, Old Property No.8253, Block 026 COMPANY PETITION NO. 05/BB/2025
i o bt s i Borrower & Moctgagorn No.62B/N, Measuring 108 5q Mirs, Block/Building Mo NSA, Floor Mo.G,

KRISHNA E CAMPUS PRIVATE LIMITED

2. Nehabanu Arif | Building/Society Mame -NA, Indi City, Karnataka, owned By Arif Hasanasab

: ; ...Petitioner
Risaldar - Risaldar And Sarme Bounded As Under: On Or Towards North Road, On Or
INCRED FINANCIAL SERVICES LIMITED 'I':I l:l"'E"d Co- Borrower Towards East Plot Mo 72, On O Towards West Flot Mo 70, On Or Towards South Versus
(Formerly known as KKR FINANCIAL SERVICES LTD.) finance S0001176396022 REGISTRAR OF COMPANIES,

Property Of Bagawan
\.  Place ; Kalaburagi, Date : 14 October 2026

Regisbered oMice al: - Usil No. 1203, 121k Moor, B Wing, The Capital, Plod Mo, C - 70, G Black, Bandra - Kierla Campléx, Bandra Easl, Mumbai - 400 057,
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY / IES) NOTICE UNDER SECTION 13 (4) OF THE SECURITISATION AND
RECONSTRUCTION OF FINAMCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
Whereas the undersigned being the Autharised Officer of the Incred Financial Services Ltd. under the Securitisation and r

Reconstruction of Financial Assets & in compliance of Rule 3{1) of Enforcement of Security Interest &ct, 2002, and in exercise of

powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand
notice/s on the date mentioned against each account calling upon the respective borrower/s to repay the amount a5 mentioned
againstaach account within 60 days from the date of noticeds )/'date of raceipt of the said notice's. The borrower/s having failed to
repay the amount, nofice is hereby given to the borrgwer/s and the public in generdl that the undersigned has faken possession of
the property/ies described herain below in exarcise powars conferred on himy/har under Section 13(4) of the 5aid Act read with
Rule B of the said Rules on the dates menfioned against each account. The borrower!s in parficular-and the public in genseral is
heraby cautionad not to deal with the property/ies and any dealing with the property/ies will be subject to the charge of Incred
Financial Services Lid., for the amount and interesi therean as per loan-agreement. The borrowers’ attention is invited to
provisions of Sub-section (8) of Section 13 oftha Act, inrespect of time available, toredeam the secured assets.

BANGALORE, KARNATAKA....
«.Respondent
NOTICE OF PETITION
& pelilion wnder Section 131 of the
ompanies Act, 2013 read with Fude 77 of
the National Company Law Tribunal Rules,
2016, seeking approval for woluniary
revisian of the financial stalemants and
Boards Report of Krishna E Campus
Private Limited for the financial year ended
March 31, 2024, was presented by Krishna
E Campus Private Limited befora the
Hon'ole Mational Company Law Tribunal,

Authorised Officer, Bandhan Bank Limited

HDFC BANK LIMITED

Branch: #3-6-310, Hyderguda Road, Basheerbagh, Hyderabad-500029.
18002100018/040-66588491- CIN L65920MH1994PLC080618 Website: www.hdfcbank.com

DEMAND NOTICE

Under Section 13 (2) of the Securitization And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002.

Whereas the undersigned being the Authorized Officer of HDFC Bank Limited (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by virtue of a Scheme of Amalgamation approved by
Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC) under Securitization and Reconstruction of Financial Assets and Enforcement Of Security Interest Act, 2002 and in exercise of powers
conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued Demand Notices under Section 13 (2) of the said Act, calling upon the Borrower(s) / Legal Heir(s) /
Legal Representative(s) listed hereunder, to pay the amounts mentioned in the respective Demand Notice/s, within 60 days from the date of the respective Notice/s, as per details given below. The undersigned

L} HDFC BANK

Loan Agreement No./Name of the Borrower|s) Demand Notice date & Amount Date of Poszession Taken have, cgused these Notipes tobe pastedonthe plremises ofthe last known respectiveladdresses ofthe said Borrower(s)( Legal Heir(s)/Legal Relpresentative(s). Cppies of thg said Notices are available with the Bengalury Bench,
LNTMKERN24-2670 120 14/07/2026 - INR. 33,80,196 - (Rwpees Torty | & TWealPossession | | EEerel S e e e eidBononers) Loglio) Lega Represenave)topay o HOFC, it 0 dysromthe st fpulcationattrisots, | |11 53 Peon s e foc hearing befor
1. SHARATHKUMAR R 2. RAMAKRISHNAPPA Three LHJI.IIE HFW Thousand i“ﬂ" Hundred 8 1&;"‘2']?& &51 the amounts indicated herein’belowin theirrespectiv’e names, tolgetherwith furtherinterest @ 18% p.a. as detailed in the said Demand Notices fr(;m the respective dates mentioned below in column (c) tili the. Bengaluru _ Bench of Whe National
3. D.HONNADEVI 4. R.MOHAN KUMAR and Ninety Six Only) as on 13.07.2026 ymBOC possession the date of payment and / or realization, read with the loan agreement and other documents/writings, if any, executed by the said Borrower(s). As security for due repayment of the loan, the following | | “@mpany Law Tribunal on 20th

Movember, 2026,

Any person desirous of Supporting or
cpposing the said pefiton should send io

Schedule O Mortgaged Property :All that piece and parcel of the Property bearing Katha Mo.160/29, E-katha SecuredAsset(s) have been mortgaged to HDFC by the said Borrower (s) respectively.
No.152500203000500694, measuring East to West:18.288 meters, and Morth to South; 12.192 meters, situated af Borrower(s)/Legal Heir(s)/ Legal Representative(s) attention s invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time available to redeem the secured asset/s.
Mavinahalli Gramapanchayathi, C.5.Pura Hobli, Gubbi Taluk, Tumkur District - 572213, under the limit of Mavinahalli Sl. Name of Borrower / Total Date of Description of Secured Asset(s) /

Gramapanchayathi admeasuring about 222 967296 meters and bounded on: East by: Road, West by: Remaining Own No. Co-Borrower Outstanding Dues Demand Notice Immovable Property (ies) the pelitioner's advocate, notice of
Property North by: House of Muddappa, South by: House of Ramanna Together with all present and future, bulldings, (@) (b) (©) (d) (e) hisfherits intention, signed by himherit or
structures of every description which are standing, erected or atiached to the aforesaid premises or any part thereof and 1 |Mrs. Prasanna Lakshmi K Rs.20,36,657/- Allthat the part and parcel of the Plot No.73/Bin Survey 31, 32, 34 & 47, admeasuring 100 square | | ive aduneate with hishasits name

(Borrower) (Rupees Twenty Lakhs Thirty Six yards or equivalent, 83.6 square meters, situated in Jagapathi Hills at Allapur Village Kukatpally
Mr. Gurubrahmam A Thousand Six Hundred Fifty Seven Only) Municipality, Balanagar Mandal, Ranga Reddy District and bounded as follows: North: Plot No.72,

(Co-Borrower) Dues as on 31-Mar-2026* South: 30 Wide Road, East: Plot No.56, West: Plot No.737A.

*with further interest as applicable, incidental expenses, costs, charges etc. incurred ill the date of paymentand/ or realization.

Ifthe said Borrowers shall fail to make payment to HDFC as aforesaid, then HDFC shall proceed against the above Secured Asset(s) / Immovable Property(ies) under Section 13 (4) of the said Act and the
applicable Rules entirely at the risk of the said Borrower(s) / Legal Heir(s) / Legal Representative(s) as to the costs and consequences.

The said Borrower (s) / Legal Heir(s) / Legal Representative(s) are prohibited under the said Act to transfer the aforesaid Secured Asset (s) / Inmovable Property(ies), whether by way of sale, lease or
otherwise without the prior written consent of HDFC. Any person who contravenes or abets contravention of the provisions of the Act or Rules made thereunder shall be liable for imprisonment and/or
penalty as provided under the Act.
Date: 12-Oct-2026

Place: Hyderabad

all rights to use commaon areas and facilities and incidental thereto, together with all present and future liberties,
privileges, easemenls and appurlenances whalsoever to the said premises or any parl thereol or usually held, occupied or
enjoyed therewith or expected to belong to be appurtenant thereto; and all plant and machinery attached to the earth or
permanently fastened to anything altached to the earth, and such movable parts as they may comprise of

If the said Borrowears fails foomake payment o Incred Financial services Limited as aforesaid, IFSL may proceed againstthe above
secured assets under Section 13{4) of the said Act and the applicable Rules, enfirely &t the risk, cost and consequences of the
parties mentioned above, Sd/- Authonised Dffecer For INCRED FINANCIAL SERVICES LIMITED
Place: TUMKUR Date: 14.10, 2026 (Formerly known as KKR FINANCIAL SERVICES LTD.)

02-May-2026 and address, 5085 lo-reach the petitioner's

advocate not kater than two days bedore the
date fixed for the heanng of the pelficn
Whera such pereon seeks 1o oppose the
petifion, the grounds of opposition or & copy
of the affidavit shall be furnished with such
notice. A copy of the petifion wil be
fumished by the undersigned 1o any parsan
reguiring the same on payment of fhe
prescribed charges,

For HDFC Bank Limited
Sd/- Authorised Officer

Regd. Office: HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai- 400020

Sdi-

CS Rahul Aggarwal

(Counsel for the Petitioner)

Addrass: Rahul A & Asscciates, D-1201,
salarpuna Melody, Navandahat,
Mysore Road, Bangalore - 560039
Email: rahul@csra.in

Phone: +31 9844320530

Ta=-10-2006  Prace | Bengaluru
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@Chﬂlﬂ CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

ate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T, N.
E-AUCTION SALE NOTICE (Sale Through e-bidding Only)

SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.
Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies)

described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details
mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s)
of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed
terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https://www.
cholamandalam.com & www.auctionfocus.in

to acceptance of [
advertising copy, it is not
possible

contents.

Express Limited cannot
be held responsible for
such contents, nor for any

“IMPORTANT

Whilst care is taken prior

i Physical Auction Details FORM G
Coniivad... LB boentoklumnse b INVITATION FOR EXPRESSION OF INTEREST FOR
Loan Account No. Customer Mame Branch Lesan Loan Account No, Customer Manme Branch Loan BUOYANT TECHNOLOGY CONSTELLATIONS PRIVATE LIMITED (IN CIRP)
Amount lin Rupeos) Amount [in Rupees) OPERATING [N REAL ESTATE AT BENGALURL, CHENNAI AND HYDERABAD
L26660000117715 Saranral K Panruti 200001 LB00 1050160457316 Manikandan Murugesan Sempatt G200 {Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
r i L . T b O ans! Requlations, 2046)
L26RE000009TERD Sivaram S S W Patel Salal Puducherry B45000 L9001 090150884784 Lokesh Prakash Porur Channai 426200 esolution Process for Corporate Persons) Regulations, 2016)
L266R000009TES0 Sharam 5 =% Patel Salai Puducherry 573400 La001 0060337842 Sivakumar Axdualyarkaoll TFO200 — = — HELEAgrAmu?HiIIHI P
= 2 : - : . . | Mame of the compara or ayant Tec gy Cons ans Limited
LAS6E000004TTTO0 Sivaram 8 5 Patel Salal Puducharry TEz400 LAODH (R SHTHETED Fesmman B Gobichellipalayam H2000 dlong wilth PAN & CINLLP Mo, | Insedvency Commencement Date: 23-08-2024)
LAEBED00015ETED Jagadeesan S Patel Salal Puducherry FRE5000 LO001 =01 59557251 Sivabalan Ragemar Harur 45000 PAN; AAFCMA653D
LP6660000324565 Jagadeesan S\ Patel Salai Puducherry 952400 LOD0 1030159850402 Sivabalan Rajaman Harur 114200 T — ?:‘-;"ﬂ‘mﬂ? E‘Fi‘_‘:“ g T
T o : : : i ; nass of fe reg fice  |C-B. Rich Homas, Mo 5, Richmond Road. Richmand Town,
L286600001 56660 Jagadeesan 5V Patel Salal Puducherry G26000 LBOC 090150549532 Sivabalan Rajaman Harur B1300 Bangalors. Bargalors North, Karnataka, 550025 ndia
L2EGEO000 155642 Jagadeesan &% Patel Salal Puducherry SE4300 LO00 100160044080 Vadivel Chelladural Tirupathur 45300 3 |URL af webste hittgess- Eecirp camy
L2GEE00000SESTA Jdabar Ali Manachannallur TREZ00 LE0H OS 1609207 51 Wadivel Challadunal Tirupsathur 54300 4. | Dakls of place whane mapadily of | Bengalury and Chenngs
% gt fixed asgels ame located
W ; n : 11 hkis aramoortt Bt 4
LGmeatotarSan dabar Al M Memachannaliur ok e Eur.es N phperemranhy LA guJ! abigire B, |Imstaled capacity of main 1, The Corporate Dabior i kaving 5 projecls Named: Manlr
L2GGE0000038508 Sudhakar Thinukoilure J2ER00 L8001090160433383 Raja J Lalgudi 255000 products! servicas Litturs & Maniri Enengia in Bengalunu, Mantri Signatura &
LaGGE000008EEDS Goningth B Gobichattipalayam 344000 LA0H Q0150600420 Pavalan C Allanganallur 180700 Manln Soliude Vida in Chernai arg Manlrl Euphosia Vil i
L266E00001 14740 Withish Kakkalur Village Thiruvalur 713500 LA0MOS0158789113 Shalini Tirupathur 242300 ?ﬂgiﬁﬁl.i;-. Lithos, Sigriature & Eugherla are complited
L2GGEE00001 10217 Marnokaran Govindasamy Srirmushacm 153000 LO00 1001 5979413 Shalini Tirupsathur 256000 gxcept 5ome pending essential & commen works.
L2EEE0000211TTT Murugan Kudakpandi Channamanur 162600 LA00 1 0301604565483 Kalaiselvam Tirupathur 180000 iﬂ Whereas Froject “Energia” & “Saltude” ane Undar
: : fruction
LIBBE00001 17575 Srkanth 5 Kallakurchi 502000 LA00 D201 E04 58400 Kalaizahvam Tirupathur 21600 o ; :
’ : pawt fmom e abowe menlioned assets, i Corporaia
L2GERO0O0CT1RE3T MEInirI'IEIg':HF.Ii Sankarankail AnsN00 L0010l 160455580 Bharathi Chanthira Boss NEIgEIF:E'!L:ﬁEIr:‘I: 159400 Ceabitor hag regmh:_ifed Jn:ll!'ll.l:lE'lE'll:ﬂ"'-Efll. Wmm|g l“|:||l|5I|
LIGEE00001 45526 Ajithkumar R S\ Patel Salal Puducherry 1000000 LADM 090161226836 Mana] Ravichandran Meedamangakam 231600 E'm?lé;m to varous land parcels locabed at Manyata Tech
L26660000407928 Anandan Singaral Wadipatl 156500 LB001090181318750 i e i PR A e (AN hoals e provided sk per 6 Inforalion presasty
L2EEE00002064ET Anandan Singaraj Vadipath E2000 L0011 5753 Salvaraj Parendura 21700 : . gvailable with the RP :
LrEaE0000159185 K Kannan Utharamerur BRSO LSO D1 60922840 Chandrasekar .ﬂ.lagar EE-‘HFE:IS: 21800 B u'-"a"l-"i'nr.m'-l "'_3'-"-‘! '};;‘3‘-': y A5 Wrﬁﬁmﬁﬁﬂlﬂ:’m 5'?' PSI';.BIEIIIT:E!EE?HEI: IhE:j -
. . e e e 2 LAOCH GB0161127 146 Chandrasekar Alagar Sempait 57400 peoccie! Borvices- v Inlet..  posveriae from ocersion i e, 1838 G { - GRPRIC
L2B6e0000 16465 Rakmment SHUENam SGU00 firancial paar 7354 Cr (FY 2022-23). Further the audil of the Balance Sheal
L26GE00001 74045 Davi G Manachannallur 513100 LE00109018000M30 M Venkatesan Vieliore 204500 of FY 25-26 |s completed. Additional deteds can be saught by
LIGEE00001 864 71 Ciavi 13 Manachannallur BAZEO0 LAn01 00160637747 Bharathimahian Pitchai Shasli Road Teechirappall 182200 F{%W-T:'T -'EmmEFI;IWHE '-E!a I'"i_lllI by raIEEI'El rogus|
i A at e-mall at buoyanttecnnology crpipmira.in an
L26660000174026 Devi 3 Massachannallur 863200 LEMOG0T IS0 1 ik hEnpekpafavaram bl : _|snenjum123@gmail com _ _ _
L2EBR000022ETER Viji Pariyar Selvan Thiruvansr 20B00 LA00 101 59868802 Mathiya Sivasankaran Tambaram Weast Chennai 183300 7. |Numiber of amployess! workmen |Contract Based Employeas: 5 {[Employed by the RPRP)
L2EER0000245651 Gevintharajan C Peranambatiy 200500 LB0G1090160851043 Sudha Murugan Fairlands Salem 3race e e
LEGEEO00017TTEI0 FPrakash D Thiryvarer 230000 LSIIORUIGTRITS 'r"!-"i“' n 4 r:!rlanrls =M bmiivic gwalabda financial statements | buoyantechralogy crp@npmitrain ard
L286600001 75064 Divya K S \ Patel Salal Puducherry 95000 LA01090153623221 Vinothkumar Somu Eanands Saam 126500 (wilh ?:na-:uhs! of two years, . |sn anjumi1 23@gmail.com
LOO01 090180075575 Sebvakumar Ramasamy Fairlands Salem 247100 Lan010a0160289312 Anand P Fairlands Salem 213300 ILTH"]'_ﬂ R e
L9001090160538017 Aaron Pravaen D Gold Loan Shoppe Tinspur 44100 S TS FaVERCE RN i G [Eligioity for rssakilion appicants | Deiailed ritailan of Expression of rerast can
L28RE00001 TRa22 b Allanganailur 334300 La00 oSl 160464752 Saravanan Mahalingam Falrlands Salem AT0S00 e soction 25(2)(h) of the b abkaingd by sending e-mai al
L26EEN00018TE22 Prasanth Vesramani Kumbakonam 22BTO0 LA0M 00160460730 Saravanan Mahafingarm Fairlands Salem 535000 Coce is available al LIRL. Mﬁ'a“ﬁﬂahmhﬂr-’ﬂ‘lf@’?m“'“ and
; : C SR } ! ] v sn.anjum 2 HEgmail. com
L26660000349657 M Angalappan % Patel Salai Puducherry 37000 LAl da 1 GoE0680 Saravanan Mahalfngarn Ea!rlanda Salam :EEL-'C':' 10| st davte Fox racaiot of 25 10-2076
660000210220 M Angalappan S Patel Salal Puduchary £28000 el ) Siareeiiary Wt A Fairlands Salam A _|expression of interest_
LZ6660000185895 M Angalappan 5V Patel Salal Puducherry SEE00 LB0G1090160451 994 Rajesh Ramachandran Falrlands Salem 476700 1 E_EE FZTE'I?:";‘;LJ F"u;f;f*:gl'ciﬂ' 07-11-2026
i ¥ : Mac s alrlands E A0
L2E660000250178 M Angalappan S Patal Salai Puducherry SEGR00 L B0 O] BDA DTG Ragesh Ramachandran F":l!l|"'|l"|l.'|“:t Ealam 48630 35| L2251 0ate for fimiasion &l AT
L26660000123118 \alismmal N Kellys Road Ranipet 736000 LEEID 0 AN P FReehArcys ERnandysale el ohjectians i provisonal list
= H s el o
LZ6EEO00DISISED Gili‘"i."ni.'"'r' Thirukodpne RETO0 LEHI0 1 0160325488 Sl'ul-i Sivakasi av44an 13. D-al.ﬂ flIEEUE' l:lf:::r[;irll:s:. |:||I.'_"irll$ 2-11-2036
LZ6660000 158400 Kaviya 5 Virudhachalam 14800 AHN A bioic it il fokbiuln i ellead ok i e i
LeEE0000204681 Kinubagaran Aran| 171000 Lago10oR1a1453974 Aharki Ameson B Mylapore Chennal 186300 | mremarandim, evalsticn matrs
L0 O 6 A9 50 Kawitha & M 3 i 1135900 j
LZBER0000197452 Subburaj K Periyakulam 222500 " e IO oo ot et Slhimiehl e
= ! . . o L2 = LSO 1 0 A5 025G Ramarnoorthi Marivappan Thirurmangalam BE300 Pray pech :
L2EEG0000240132 Hariputhiran Chinnannan Krighnagiri | B2GT2 ; y ; licants
La0o10a0161229252 Rla rthi Mariv Th I GEI00 R (R T .
LI66E0000200658 Hariputhiran Chinnannan K rishnagir 160700 R % ;‘E'W {WIEMYEpREn : 'r:"ng’f;m R 15. LEE-LTE f;fsl-lﬂ"'ﬁmf‘ﬂf 26-12-2026
L ! : e iritharan airlan Erm resilution plans
LAEER000021 3584 Marenihiran Balus: Thiruthur i 180000 , . :
% x s S e S b 'E_H':'D,un ; : Lano 001604 7 2008 Wiswanathan Shanmugam Veliore 161 200 16. | Process email id to submil buayanfiachnalogy crpf@irpmira.in and
LAGEE0000E2056 Dhivyabaratht S Venglkka! Thiruvennamalal 3EFa00 P Rl B i 1600 Expreasion of knieresl g, anpumi 2 3Eomail.com
LAEnE0000ZES48 Fanhikeyan Ralendran Parawurani 30000 t:ﬂﬂ1§1 :Eﬁd?:;ﬂ 5 ':"::k" mwjn.n;an HL- ':_m’ - EE:E&DJ 17, | Delils of the comporale debiler's. | YES
r Tl A i 5
L26660000230831 Vinathkumar N Utharamanut 384000 e o i repchabon s e e
i . LA00 0160344625 Yinothkwemar Annadural Kannambadi 4654 5 Moles:
%Eﬁﬁgiﬁ-ﬁ;: ':rlr:_?mkumar N ::hafnjemr E;ﬂgﬁ LB00 1000160541129 T abieTier ek Kaniyambad 635G 1. The au.:u;e i; :iunir_'c:::: t‘.m:puf;v-:lurt!luﬁl-llﬁlg'hle Ncﬂ Ee.lu;.tdul::J Barch, for m; a;iéll‘lﬂﬁghuu!‘mu
PR e:-,- . u ::-fuun-: 17 | iO0a04 ERENATES Misugar T it nAEiET Corparata Inspivency Resolution Pracess (CIRP) period beyond tha presant extande parind,
L2G6E0000395119 Vela Thirukoilure THO00 i : : which is getting over on 14,10, 2026, _
L2B6E0000242028 Velusamy Saravanan Erode BEGO00 LEI010G169802650 ol M Sivakas 276260 The Resslution Pratessional shall comply with the order of the Hon'bie NCLT in respect of the
_ - pag -] . LB0010901 59764650 Murugeswari Subbiramani Vadipatii 161200 pending extension apphication and the continuation of the Corparate Insolvency Resolulion Process
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to verify its
The Indian

Government of Tamil Nadu

Public Works Department - Form of Contract : Lumpsum (TWO COVER SYSTEM)
= E-Retender Motice No .5/ VLR = CLE | 2026 - 2027 | Dated.13.10.2026

Foe and om b=halt of Gavernor o Tamd Madu E-Tenders: are Inwsted by the Supenntencing Engreer, PADL. Bulldings |Constructon and
Maintenance} Crole. Velore—1 for the folkowing work fram the ebgible Contraciors registered in Public works Depariment ol Governmenk ol
Tamid Mady uncer Twe Cover Sysiam [Pre quaificatian and Price fendes), The Prequakfcation cower (Cover 1) gione sl he apened on
23102026 21 4,00 PM by the Superintending Engineer Seough orfine, The kst daie and e Tor submission of E-Tender Dacument upin
300 prm a5 per allice clock on 23,10,2026. The E-lender sohstue cin be downkad ab Tree of cost and subenit bom 1510, 0026 (o
3,10.2036 wplo 300 PM from the Gowl. desgrabid websile (dz) hiips:inbenders.goin,

i Approximate value of | Ameuniol | Perind of Completion
[A] [B] [C] D] [E&F] [C] loss or damage incurred 5. Name of Work e inciig S57 | Eamosianey | fnehicng monioo
— : - as a result of transactions {Ra.inlshs] | Degosil |in Rupess) perid)
Sr. Loan Account No./ Names Of Borrower(s) / 0/S. Dues to be recovered| Description of the Inmovable Property / [ Type of Reserve Price (In Rs.) Date of Auction with companies, associa- . -
No. Mortgager(s) / Gaurantor(s) (Secured Debts) Secured Asset Possession|  Earnest Money Deposit (In Rs.) &Time tions or in,dividuals - EZT,TETEL ﬁgﬁl u:—;ﬂ ";Jgr-i:é-? Ea;rlrla:‘%::mil "rlu:.l"‘rlr ruu?.?r"fm?; — RS.2.87.000/- p—
I1.o|sln Alc. No(s). : HLO2KAU000031575 Rs.2545.263 |All the piece and parcel of land Karur| RFS- ";5,27,25'0'/("1(29[3&95 16-11-2026 from advertising in its newspa- Memorial Cancer Hospital at Karapedtal in Kancheepuram District
. Mr/Ms. Alagirisamy Vinothini i S = orty Five lakh Eighty 02.00 P.M. to . . | Class|
2 Mr/Ms. Murugan Alagirisam (Rupees Twenty |R.D, Melakarur Sub-RD,Karur Taluk & =& Seven Thousand Two | 04.00 P.M. (with pers or Publications. Eligibla Class of Contractor + Class-|l and above
A'dd F .S N 91 &2 ,gN 2/6yN hru N 7nd Five lakh Forty |District.,within the Karur Municipality 8(7) Hundred Fifty Only) ) t ' 't d We therefore recommend The: Earnest Money Deposil should be paid onfy through anline, The date sad Time of opening of Price E-bendar vwill
1 or Sr. No. ¢ . NO,2/b, Nehru Nagar, 2n FiveThousand |Panchayat Limits, Thanthoni Village, the| & a y only automate be intmealad o the Pregualifed contractors separately. Funher Datsits can be had from the above website
Cross, Thanthonimalai, Karur, Amman Kovil, Karur,| 1 'y e Sixty |property situated in S.N0.607 having an| @& | RS-4,58,725/- (Rupees extensions of that readers make hitpx. [fintenders.gov.in
;gmn Nadu - 639003 Add For Sr. No. 1&2: No.| o o0 Only) as on |extent of East-West Northern side 50 feet,| & & Four lakh Fifty Eight | 5 minutes each necessary inquiries DIPR/A111 (Tandes 2026 Superintending Enginear, PWD., Bulldings (C&M) Clrcle, Vellore-1.
a Sf. No.607, Shri Prk Avenue Thanthoni Village, 09-07-2026 Southern side 50 o Thousand Seven Hundred| in terms of the bef di
Karur Near Parameshwari Gas Gudon Karur 639005 ’ Twenty Five Only) Tender Document), e o're sen 'nQ _any
INSPECTION DATE & TIME : 12.11.2026 BETWEEN 11.00 a. m. to 4.00 p. m. MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/- monies or ente?ng 'rT:[“h)
LAST DT. OF SUBMISSION OF BID/ EMD / REQUEST LETTER FOR PARTICIPATION : 13.11.2026 before 05.00 p. m. agy t.""greeme” tf] wi
*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation thereof. e \./er ISers or o erV\_nse
For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with 1. Raja K, Mobile No. 9943071610 acting on an advertise-
& Email Id : rajakuz@chola.murugappa.com, 2. Karthikeyan, Mobile No. 9361186141 & E mail : karthikeyanpp @ chola.murugappa.com, official of CHOLAMANDALAM ment In any manner
INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM INVESTMENT & FINANCE whatsoever. Registe red
COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets. letters are not accepted
Sd/- in response to Dbox
Date :12.10.2026 AUTHORIZED OFFICER, ; ”
Place : Karur, Tamil Nadu For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED number advertisement.
epaper.ﬂnanciaiexpress.cunb. @ CHENNATI
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